$I TEM NO. 2 COURT NO. 8 SECTION |V

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
I A 7-8/2010 and 9-10 in ClIVIL APPEAL NGs. 8429-8430 OF 2010

R D. GARDI MEDI CAL COLLEGE & ANR. ETC. Appel | ant (s)
VERSUS

STATE OF M P. & ORS. Respondent ( s)

(for directions and extension of tine)

Date: 31/01/2011 These Appeals were called on for hearing today.

CORAM :

HON BLE MR JUSTI CE V. S. SI RPURKAR
HON BLE MR JUSTICE T.S. THAKUR

For Appellant(s) P.S. Patwalia, Sr. Adv.
Pragati Neekhra, Adv.

Sur yanar ayana Si ngh, Adv.
For Respondent (s) Vi bha Datta Makhi | a, Adv.
Akshat Shrivastava, Adv.
P. P. Singh, Adv.

A. Sharan, Sr. Adv.
Sonesh Chandra Jha, Adv.
Amt Kumar, Adv.

SS5 55§ SFS

UPON hearing counsel the Court made the follow ng
ORDER

At t he request of | ear ned counsel for bot h t he
parties, list on 04.02.2011.

M. A Sharan, |earned senior counsel appearing for
the MClI shall assist as an Amicus Curi ae.

(Shashi Sar een) (Shashi Bala Vij)
Court Master Court Master



